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Renewal of Radio Licences 
·1229. Sbrimati Da Palchoudhurl: 

Will the Minister of Transport and 
CommUDicatiolls be pleased. to 1ta18: 

(a) whether it is a fact that the 
Posts and Telegraphs Department 
incur a heavy loss on account of non-
renewa J of radio licences; 

(b) if so, whether any enquiry has 
been made in this connection with a 
view to assessing the loss annually 
and persons responsible therefor; and 

(c) if so, with what result? 

The Minister of Transport and 
CommunicatioIlS (Dr. P. Subbarayan): 
(a) A number of licences are not 
renewed but quite a large proportion 
is covered by subsequent renewal. 
It is therefore difficult to say if any 
actual loss occurs on this account. 

(b) and (c), Non-renewal cases are' 
reported annually by t~ Post Offices 
to the Heads of Circles, who pursue 
them with the holders. The results 
can be classified as follow:-

(a) Licence is found to have been 
renewed at some other Post Office, 

(b) The Radio set is found to have 
been either dismantled or disposed 
of, 

(c) The licensee renews his licence 
with surcharge due, 

(d) The licensee is prosecuted. 

(e) The licensee is not traceable. 

Riband Dam Project 

(Shri Raghunath Singh: 
*1229-A. ~ s:-~=: Singh 

l Shrl M. B. Thakore: 

Will the Minister of Irrigation and 
Power be pleased to state whether it 
is a fact that cracks have been caused 
in Block No, 3!l of the Rihand Dam 
and as a result of which 1200 gallons 
of water is flowing out every hour 
and all efforts to block the crack 
have failed? 

The Deputy Minister of Irrigation 
and Power (Shri Bathi): No, Sir. 
The Government of Uttar Pradesh 
have reported that no cracks havt! 
tlevelOPed in the Rlhand Dam. 




